o

C. A. T. Bench, JAIPUR

Date of Order orders M.P.Igo_:g-‘l()_/QS .

16.4,.53 Mr.J,. K Kaushik = counsel for petitioner,

Heard the counsel for the applicafnt. The
O0.A, has already been listed for hedring on 2593
It i3 not poceible to prepone it. ’fhe% M.P,
is accordingly Alsmissed. !
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(B,B,Mzhajan) D,L,Mehta)
Vember (A) Vice Chairmdn,
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